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Representation from Central Excise 
and Customs Ministerial Officers Asso

ciation, Patna Collectorate, Bihar

8601. DR. RAMJI SINGH: Will
the Minister of FINANCE be pleased 
to state;

(a) whether Government have re
ceived any representation from the 
Central Excise and Customs Ministe
rial Officers Association, Patna, Col- 
lectorate (Bihar) requesting for addi
tional staff for implementation of new 
SRP (Review); and

(b) what is the reaction of the 
Government to this representation?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SATISH AGARWAL): (a)
Yes, Sir.

(b) The staff requirements of the 
individual Central Excise Collecto- 
rates for implementing Government’s 
decisions on the recommendations of 
the S.R.P. (Review) Committee are 
being finalised on the basis of the 
workload in the respective Collecto- 
rates, in the light of the norms 
adopted for this purpose. However, 
in the meantime, taking into account 
the representation referred to above,
2 additional posts of Deputy Office 
Superintendent (Level-II) have been 
sanctioned for the Patna Central 
Excise Collectorate.
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Irregularities in functioning of 
Karnataka baaed Banks

8603. SHRI OM PRAKASH TYAGI: 
Will the Minister of FINANCE be 
pleased to state:

(a) has the attention of the Gov
ernment been drawn towards the news 
appeared in ‘On looker’, Bombay 
dated 15th February, 1978 page 34 re
garding an ex-Centrai Minister and 
according to which the Reserve Bank 
of India has found grave irregularities 
in the functioning of two Karnataka 
based Banks—The Syndicate and Cor
poration Bank in which it is reported
ly revealed squandering away lakhs 
of rupees by them; and

(b) if yes, then what is the reaction 
of the Government to it?




